
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT 

CHENNAI 

ORIGINAL APPLICATION No. 70 of 2023(SZ) 

Mr. K. Shanmugam        …Applicant 

Vs 

1) The Member Secretary, 

Tamil Nadu Pollution Control Board, 

Guindy, Chennai – 600104 & 14 others              ………Respondents 

 

TYPED SET OF PAPERS - INDEXFILED BY THE 6TH RESPONDENT 

S.No. DATE PARTICULARS OF DOCUMENTS Pg. No. 
1. 25.10.2021 Registration and License for Factory 1 
2. 05.05.2020 Consent order issued under Water 

(Prevention and control of Pollution) 
Act,1974 amended in 1988 

 
2 

3. 05.05.2020 Consent order issued under Air  
(Prevention and control of Pollution) 

Act,1981 amended in 1987 

 
5 

4. - Process Flow Diagram 8 
5. 11.05.2023 Work order issued for Eco care Engineering 

Private limited 
10 

 
6.                                                                                                                                                                                                                                                                                               Sewage Treatment Plant Process Chart 14 
7. 10.08.2023 

& 
12.09.2023 

 
Test Report 

 
15 

8. - Photographs 19 
 

It is certified that the abovementioned documents are true copies of its 

originals. 

Dated at Chennai this the 5th day of January, 2024 

Counsel for 6th Respondent 
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Miyawaki forest maintained by Hi-Lex with STP treated 

water 
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3

Midsize banana tree –Using STP treated water
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Garden & Trees –Using STP treated water
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Front side garden –Using treated STP water
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6

Flower garden –Using STP treated water 
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Big size Banana tree –Using STP treated water
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Small size banana trees –Using STP treated water
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Vegetable cultivation using STP treated water
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Garden & Trees –Using STP treated water
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SITE PLAN
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M/s.V.Anandhamurthy(1988/03) 
 

Counsel for 6th Respondent 
98650 25777 
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